FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations,
2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF UGH VINTAGE HOSPITAL AND
MEDICAL RESEARCH CENTRE PRIVATE LIMITED

SI. No. | PARTICULARS DETAILS
L. Name of corporate debtor , UGH Vintage Hospital and Medical Research
- Centre Private Limited -
2 Date of incorporation of corporate debtor 06/05/1998
B Authority under which corporate debtor is Regigtrar of Companies -Goa
incorporated /
registered
4, Corporate Identity No. / Limited Liability UB5110GA1998PTC002553
Identification No. of corporate debtor
5. Address of the registered office and principal Caculo Enclave, St. Inez, Panaji, Goa,
office (if any) of corporate debtor 403001.
6. Date of closure of Insolvency Resolution 20.02.2024 1
Process
7. Liquidation commencement date of corporate 13.08.2024
debtor . B
8. | Name and registration number of the Girish Krishna Hingorani
insolvency professional acting as liquidator Reg No: [BBI/IPA-002/1P-N00842/2019-
2020/12695 o
0. Address and e-mail of the liquidator, as 5C, Mehta Sadan, S H Parelkar Marg, Dadar,
registered with the Board Mumbai 400028,
Email: girish2207@rediffmail.com, .
10. | Address and e-mail to be used for 5C, Mehta Sadan, S H Parelkar Marg, Dadar,
correspondence with the liquidator Mumbai 400028,
| Email: cirp.ughvintagehospital@gmail.com
I'l. | Last date for submission of claims 12.09.2024

Notice is hereby given that the National Company Law Tribunal Mumbai Bench has ordered the
commencement of liquidation of the UGH Vintage Hospital And Medical Research Centre Privale
Limited on 13™ August, 2024 of passing of order of liquidation under section 33 of the Code.

The stakeholders of UGH Vintage Hospital And Medical Research Centre Private Limited are hereby
called upon to submit their claims with proof on or before 12" September, 2024, to the liquidator at the
address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.
[BRIRPA-D02/

Date: 15.08.2024 LA o
Place: Mumbai 201@-20;@1125‘.:3.-- 7
y c,,ewﬁf*
7 ’Q";_‘ff
_,év(l«‘ . g
Girish Krishna Hingorani
Liquidator

UGH Vintage Hospital and Medical Research Centre Private Limited
Registration No. IBBI/IPA-002/1P-N00842/2019-2020/12695
Authorisation of Assignment

Valid till 08.011.2024
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FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
{Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF UGH VINTAGE
HOSPITAL AND MEDICAL RESEARCH CENTRE PRIVATE LIMITED

SLNO, PARTICULARS DETAILS
1. | Name of Corporate Debtor UGH Vintage Hospital and Medical Research
Centre Private Limited
2. | Date of Incorporation of Corporate | 06,/05,/1998
Debtor

3. | Authority under which Corporate Registrar of Companies -Goa
Debtor is incorporated,/ registered
4. | Corporate Identity No. / Limited U85110GA1998FTCO02553
Liability Identification Mo. of

corporate debtor

5. | Address of the registered office Caculo Enclave, St Inez, Panaji,
and principal office (if any) of Goa, 403001,
corporate debtor

6. | Date of closure of Insolvency 20.02.2024

Resolution Process
7. | Liquidation commencement date | 13.08.2024
of Corporate Debtor
8. | Name and Regi ion number Ginsh Krishna Hingorani

of the Insolvency Professional Reg No:

acting as liguidator IBBI/IPA-002/IP-NOOS4A2/2019-2020/ 12695
9. | Address and E-mail of the 5C, Mehta Sadan, S H Parelkar Marg,

Liquidator, as registered with Dadar, Mumbai 400028,

the Board Email: girish2207 @rediffrmail.com,
10. | Address and E-mail to be used 5C, Mehta Sadan, 5 H Parelkar Marg,

for correspondence with the Dadar, Mumbai 400028,

Liquidator Email: cirp.ughvintagehospital@gmail com

11. | Last date for submission of claims | 12.09.2024

Motice is hereby given that the National Company Law Tribunal Mumbai Bench has ordered
the commencement of liquidation of the UGH Vintage Hospital And Medical Research
Centre Private Limited on 13th August, 2024 of passing of order of liguidation under section
33 of the Code.

The stakeholders of UGH Vintage Hospital And Medical R h Centre Private Limited
are hereby called upon to submit their claims with proof on or before 12th September, 2024,
tothe liquidator at the address mentioned against item No,10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by postor by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

Date : 15.08.2024 Sd/-
Place : Mumbai Girish Krishna Hingorani
Liguidator

UGH Vi H | and Medical R h Centre Private Limited

Registmtlon No. IBBI,-’IPA 002/IP-N00842/2019-2020/12695
t Valid till 08.011.2024
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FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
{Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF UGH V

HOSPITAL AND MEDICAL RESEARCH CENTRE PRIVATE LI
SLNO, PARTICULARS DETAILS
1. | Name of Corporate Debtor UGH Vintage Hospital and Medical Research

Centre Private Limited
2. | Date of Incorporation of Corporate | 06/05,/1998

Drebtor
3. | Authority under which Corporate Registrar of Companies -Goa
Debtor is incorporated, registered
4. | Corporate Identity No. / Limited U85110GA1998FTCO02553
Liability Identification No. of
corporate debtor

5. | Address of the registered office Caculo Enclave, St Inez, Panaji,

and principal office (if any) of Goa, 403001,
corporate debtor
6. | Date of closure of Insolvency 20.02.2024

Resolution Process
7. | Liquidation commencement date | 13.08.2024
of Corporate Debtor
8. | Name and Registration number Ginsh Krishna Hingorani

of the Insolvency Professional Reg No :

acting as liquidator IBBI/IPA-002/IP-NO0842,/2019-2020/ 12695
9. | Address and E-mail of the 5C, Mehta Sadan, 5 H Parelkar Marg,

Liquidator, as registered with Dadar, Mumbai 400028,

the Board Email: girish2207 @rediffrmail.com,
10. | Address and E-mail to be used 5C, Mehta Sadan, 5 H Parelkar Marg,

for correspondence with the Dadar, Mumbai 400028,

Liquidator Email: cirp.ughvintagehospital@gmail.com

11. | Last date for submission of claims | 12.09.2024

Motice is hereby given that the National Company Law Tribunal Mumbai Bench has ordered
the commencement of liquidation of the UGH Vintage Hospital And Medical Research
Centre Private Limited on 13th August, 2024 of passing of order of liguidation under section
33 of the Code.

The stakeholders of UGH Vintage Hospital And Medical Research Centre Private Limited
are herehy called upon to submit their claims with proof on or before 12th September, 2024,
to the liquidator at the address mentioned against item No.10

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

Date : 15.08.2024 Sd/-
Place : Mumbai Girish Krishna Hingorani
Liguidator

UGH Vi H ital and Medical R h Centre Private Limited

Reg?stration No. IBBI/IPA-ODZ/IP-NODB42,/2019-2020/ 12695
tion of it Valid till 08.011.2024
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